
CENTRAL ADNINI$TRATIvE TRI3UNAL 
C"JTTK )NNCH CUTTgCK 

ORIGINLL APPLICATION N0.184 pf 
Cuttack, this th 	 2C5 

Sukanti Pni 	 . . S S • • A1int 

- versus - 

Union of India & ethers 	....... espndents 

FOR INSiRUCT IONS 

1, Whether it be referred to the rprters or nct 7 

2. 4hether it he circulated to all the neriches Of the 
Cehtral A:mjjtrjtiv Trihunl or nt 7 

ICi -CHAIRMAN 



C NTR ADNIN LSPR \T IV1 Tt IUNL 
CUTTCK BENCH CLrrr?CK 

ORIGINiL AiPLICATION tC.184 of 22 
Cuttck, this the daj of 

COR 

HON'BL}i SHIkI B.N.SOM, VICE-CFLIRMAN 

3uknti Pani, re1 about 25years, vr/e, late Basnta 
Kumar Pani, Village :Nischant*, P.O.ariha,?.S.Simuiia, 
Dist als.r 

S.... pplicant 

kiv,cates for the applicant 	•,... M/s.Dilli? Ry 
A.K .Jethy 

Versus- 

Union of India represented throurh its Generid Maner 
(P), 3..R1y, IC.olkata, At :Garden rich, Kolkata.-43, 
west Bengal. 

Iivisinal Security Crnrnissi,n, S..R1y,, Khurda 	ad, 
At/JP.O .Khuria goad, DistKhurdal Orissa. 
Divisional Manager(F) ,S.E.Rly,,Divisien, Khurda Road, 
At/P.O .Khurda Re ad, Dis t .Khurda, Orissa, 

4, The Commandin Officer NoS N/R113',Tiruchchirappal1i, 
At/PO/Dist-Tiruchchira-pal ii, Tam ii Nadu. 

500090 Res.orints 

Adcat 	fr th 	icrd.nts 	.a.... Mr.P.C.Pan3 

0 RD S a 

RI 3.N.SOM VICR;IRMANj 

This O.A. has been filed by Smt.Sukariti Pani 

w/..Late Basanta Kumar Rani, former canstble of Rai1zay 

Pretecti'n Service Force (RPSF in short) • The has 

prayed for the fell,win re1iefs 



*4t 

S - 

'a. The ap?1.;.cant  may be given appinent under 
Gr.C' categ.ry instead Of GR.'D' category, 
The representition Vide AnflexUs7,,9 &12 
series may be disposed of within a stipulated 
period with a speakinr order. 

And pass such other orrer/order(S) eem 	fit 
and 

The adrnthted facts Of  th 6GSe 	 t the applicant, 

widew of the deceased Railway servant was offered an ep1.y. 

ment under re-habilitatian Scheme in Group D category 

under Commercial Deparnent of Khurda Read by the letter 

of Divisional Railway Nanager 	 The rievance 

of the applicant is that the post offered to her is one of 

"3afaiwala" The applicant had represented to the 

DRN(Personnel) to ive her an appointment in Group 'C' 

cadre and,,i,f that was not feasibi.e,to offer a post of 

Khalasi or peon in Griup 'D'. She, further, stated that 

her representation has net been considered favourably and 

she is in utter penury at present. 

The Respondents in the counter reply have taken 

stand that the duly constituted Se1ectin Committee ii ci  
not find the applicant fit for ap1.intznent agiinst 	'Ct 

post, and, had, therefore, recommenie. a Group 'J' 

for her. They have also stated that mere possess in hh: 

educational qualification by itself 1es not entitle 

candidate for a corresponding hi-her post because 'th 

candidate must possess ability and ietential' to hold 

the said post. 

Without -*in., into the further detailes of the 

matter it would s&ffice  to note that the applicant was 



3 - 

selected for a Group 'D' appeinthnt and an order to 

that effect was notified vide Anrxure-5 wherein it was 

r"UsClosed that she had been waitlisted for abs,rtion 

in Group '' category. however, in their next ordr 

dtd. 12w16,20000  the order of •p.innent was c- iver 'irst 

a post of Safaiwala. The applicant in her applicati'n 

has explaird that she was rt-aint ctin-

ment in Group '' cateqory in case shQ.- canet be cconmo-

dated in a Group 'C' vacancy in spite of her educational 

qualification. Only that she may be r'iven any Group 'D' 

appointment either as Khalasi or as Peon instead of Safai-

wala The request made by the applicant is not un- 

able and it does not tantirnount to refusing 	-ff. 

In the conspectus, I direct the Respon.t t 

consider the case of the applicant afresh and acc.no'L: 

her in a Group 'D' vacancy either as a Kha.lasi or as a 

Peon .r as a Messenqer. The f.nnalities reardin appint 

ment of the pp1icant shøuld be completed 'ithi r 

of 156 days from the date of receipt of this or3x 

with the ahve -3iction tis O., is isise ef. 

Me costs, 

- 
/ VC -.CHALMAN 


